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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI BNH 

AT GUWAI-JATI. 

MISC_CAVEAT_NO. 	 of 2001. 

41  
IN THE MATTER OF: 

An application under Section 148-A 

of the Code of Civil Procedure. 

-AND- 

IN THE MATTER OF: 

Order daed 10iol 	assed by 

the - Joint Secretary ,Government of .  

ASsamsForestDepartment,Disp , 

Guwahati-6. 

• 	-AND- 
- 

• 	 IN THE MATTER OF: 

Amrit Kr.Das, 

Divisional Forest Officer, 

• Karimganj (Territorial Division) 

-• 	 K-arimganj. 

...Caveator. 

- 	 COflLd.. 
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-Versus- 

Y. Sujra Narayan 

Divisional Forest Officer, 

do Principal Chif Conservator of Forest, 

Rehabari,Assam, 

- 

..Prospective_petitioner. 

/ 

The humble petition of the caveator 

above named :- 

MCT RESPECTFULLY SHEWETH:- - 

1. 	 That caveator humble begs to state that 

the prospective appellant/ petitioner may move this 

Hon t  ble Court by any of writ petition for stay or 

otherwise of te Government order dated JO. 1O2_(ft)JL 

The caveator is very much. interested in the case and 

in the event of filing of any appeal/ petition by 

the prospecttve petitioner challenging the said Gover -

nmen t order dated 	i 0 - 	. The c ve.at•or may 

be hearö on such appeal / petition before passing any 

order. 

I, 

contd... 
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2. 	That the vaVeator huithie begs to state that 

this Hon'ble Coirt may be pleased to direct the pros-

pective appellant/ petitioner to serve a copy of the 

petition, if any fi ed before the Hon re -eourt and 

this Honble Court may be pleased to hear the caveator 

before passing any order on such petition. 

3 . 

copy of the 

propec tive 

Postal rece 

the receipt 

That the 

caveator 

appellan 

Lpt no. 

of which 

caveator begs to state that the 

petition has been sent to the 

/ petitioner by registered post. 

dt. 

is enclosed iierewith. 

4. 	That this application is being filed 

banafide and for the ends of justice. 

In the premises aforesaid it is 

therefore prayed that Your Lordships may 

• 

	

	 be pleased to admit this application 

and be pleased to direct the opposite 

party to servTcopy of the appeal/ 

petition so filed and the caveator may,  

be heard prior to passing any interim 

stay order and be pleased to pass such 

other order or orders as this Hori'ble 
Court deem fit and proper and in accor -
dance with law. 

And for this act of your kindness the caveator as in 
duty bound shall ever pray. 

C ontd.. 
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PARTICULARS 

1.Name of the caveator :- Amrit Kr. Das, 

Divisional Forest Officer, 

Karimganj Terrotori al 

Division, Karimganj. 

Name, of the prospe:.. Sri Y. Sujra Narayan 

ctive appellant/ Divisional Forest 0ff.icer- 

petitiorr. I.F.S. 	 ' 

C/-o Principal thief Conservator 

- 	 ' of Forest, Rehabari,Assam. 

Order' likely to be 	: 
Govt. order dated 	(tO202 

challenged. 
•Joint •passed by the 	Secretary, 

Department of Forest,ssam. 

Name of the Advocate: Mr.D.K.Da-s, 

for the caveator. Advocate, 

Gauhati High Court. 
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The Princlpal Ch,e? Conservator'o 
0 uh3ti-3 

WT 
The Chiuf' Conservator of 
Panbazar, Guwahatj1. 	 '."" 	•'•.'• 	"' •' 
The Chief' Conservator of 	 Rehsbai, 
GULJ3ht1-6. 	 • 	 • • 
The Chief' Conservator of Forests (So • ia1Forostr 	Assm, 
Zoo Narengi Road, GUuehat2.-24, 
The Cref' Conservator of Fordgts (Rescrch, 1 çducatIon and 
Joi king Plan). As earn, GuwahLb24*t "4,111 

1)  The Conervdtor of Forests,1 puLhern 
Shr. 4.K. Dos, Oivisiora1 FàrestDfFf'iccr K3r ngthcj Divisi.p9, 
K rim g a ri j . 	 I (I 
Silr.]. Y. S urynrir3yan,xFs, OCr, 
of' Fortsts, Assdm, Rehabari, Cu6ahoti8.t - t '  

io) Tn P.S. to the rlinistor, Forest,'tMsSa,D19pur :uudhat 
for inf'ormticr of the Minister. 	

F 

ii) The Deputy Director, Assam Go\it,Pess, :riijnirnidfn, 
GuuhdtJ21 for f' vour of publication aft th e , abo1v 
NOtji'j3tj 	in the next ISSUDO? 
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